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Sir,

Smti Jayashree Bora,
loint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

The Registrar,
Gauhati High Court,
Kohima Bench, Kohima.

Casual leave.

Your notes dated 09.09.2024

oateo cuwahati, /0
I,L

September,2024.

With reference to the above, I am directed to inform you that Shri Inalozhimomi' Principar Distrrct & Sessions -ruoge, oimapur, 
-run.,uno, 

has been granted casuarleave on o9'o9'2o24 The next senior most Judiciai offlcer avairabre at the station wirr remainin-charge of his Couft and Office rn his absence.
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1. Shri Inalo Zhimomi, principal District & Sessions ludge, Dimapur, Nagaland

J. The proiect l\4anager, Gauhatj High Court, Guwahati.

Yours faithfully,
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